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Financial THREE
/ G Companies | HUNF;}RE)’ .

ion o Liabil
0020=202%21

Y&ar..u.. BesEaRERRIFTERIAIT SN

I,RﬂKESH\‘Q!mg?\, son/daughter/wife of HARI‘“‘%?\%@HH R:\
gedzo years, belonging to MKLEL“ISLQWEAQSEW\BLJ

CATTENSANT

service and presently working as ..o SR AR L,
LIGRARY

give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

Al
(Assets In joint name Indlcating the extent of joint ownership will also have to be
given)

Sr. | Dezcription Self Spouse Dependant-1 | Depéndant-2 Depandant-3
No, Name(S): | Name Name Etc. Na

(i) | Deposits In ,p0/0
Banks, Financial (‘) NE NI_L NI }si: NI}_ N 1o

Institutions And

Non-Banking THouLA™

(iil) | Bonds,

g WEERREE

companies

(Iv) | Other financial
institutions,

NSS, Postal ML ]JIL, NT) NTL NYL

Savings, LIC
Policies, etc

{v) | Motor Vehidles {lnlAMOIR

detalls of e w, Y%
S e e e e

(vi) | Jewellery (give
details of

weight and ’\ﬂj__ N:ﬂ_, )\]IL, ’\l:]l« N:H__

value)

(vil) | Other asset#, '
ol LR R | i
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given. '

* Dependant here means a person substantially dependent on the income of the

employee,

Raiceah A mans



B.

etalis of o

[Note: Properties in joint ownership in

also have ta be Indicated]

Sr.
No.

Description : Selt

(i)

Agricultural Land
- Location{s) :

- Survey nuimber(s) ﬂ:ﬂ—

- Extent (Total
measurement)
-Current market value

dicating the extent of joint ownership wili

~Spouse | Dependant-1

Dependant-2
Hame Etc. Hame

_Name(5) Hame

W | I

NIL

Dependant-3

NIL

(i

Non-Agricultural Land
- Location(s)

- Survey number(s) r\:\l_

- Extent (Total |
measurement)
~-Current market value

MILE NI

NTL

NIL

(ili)

Bulldings (Commercial
and rasidential)
Location(s)

- Survey [door
number(s)

- Extent (Total i
measurement) |
- Current market
value

NIL

NIL

NIL.

(iv)

{ etc.

Houses / Apartments, |

- Location(s)

- Survey fdoor
number(s) {
- Extent (Total i
measurement)

- Current market
value

psL | arL | NIl

(v)

Others (such as ﬂ J—L

interest in property)

pIL | NIL

NFL

NIL

]

(2) 1 glve herein' below the details of my liabilitles / overdues to public financial
institutions arid government dues:-
[Note : Please glve separate details for each item)

Sr. Description Name & address of Bank / Amount outstanding as |
No. Financlal Institutions(s) / OF siitaussvestseesannnon
Department (8} ©
(a) | (i) Loans from Banks NI L ! NI L
{ii} Loans from financial T N
institutions - NI L NIL
(iil) Government Dues:
(a) dues to departments m IR
dealing with government TL-[ L IJJ L

accommedation

(b) dues to departments
dealing with supply of
water

NI

NARER

(c) dues to departments
dealing with supply of
electricity

piC

N &

Kaeh Vimon



{d) dues to departments
dealing with telephones

~

I

IS

(e) dues to departments
dealing with government
transport (including

aircraft and helicopters)

NI L

(F) Other dues, If any

NG

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Nurber (PAN}]

pAN-EMPK 3259 F

NI

(it) Wealth Tax [Alsa
Indicate the assessment
year upto which Wealth
Tax return filed.]

NIL

NI

(ili) Sales Tax [Only in
case of proprietary
business]

—

NI

(iv) Property Tax

NI

Nt C

C.

GPF/CFF/PRAN No.

Personal Detall

110105365642 |

Gender - {_—m—_l (H/F)

Date of Birth ‘- 3

Class/Group - C

Cadre

o =k l2=l 41919

O | (DD/MM/YYY)

(A/B/C)

“ [GTHAl LELISLATINE AEMBLY SERERRIAT]

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S,S.- Blhar Secretarlat Service etc.)

Home District - mm FF HK‘PU R J

I hereby declare that the above details are true to the best of my
knowledge and belief,

----------------------

pate:, ). 7.0 2.02]

Note:

Sighature (]{RKQMK"Mf

Name of Employee: RQK&HKU M"HK
Deslgnatlonl—IB,Kﬂ'RjﬁT’TgHP ANT

Department:r....év‘.l. BRA'Q\J

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Rakeh Ko .




